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Bill, 1992 

[Shri Rajni Ranjan Sahu] Some reform 
should, therefore be undertaken in this 
direction so that Rajya Sabha is not kept 
merely satisfied by a copy of the Budget 
Speech being laid on the Table of Rajya Sabha 
after the entire world has already listened to it. 
If this is not feasible, I have another 
suggestion to make. At present every year for 
the President's Address Members of both the 
Houses of Parliament assemble together in the 
Central Hall. I suggest that the Finance 
Minister's Speech also should be read out in 
the Central Hall where Members of both 
Hbuses of Parliament are assembled together 
and after the Speech' both Houses of 
Parliament may disperse to meet Separtely for 
the formality of having the Budget Papers laid 
on the Table of each House or for the 
introduction of the Finance Bill in Lok Sabha. 
I think this is very essential from the point of 
view of maintaining the dignity and the status 
of a body like Rajya Sabha which is not a 
hereditary body and it should not be treated 
with a touch-me-not attitude. 

The honourable Minister has said in his 
reply that such a situation has arisen only 
once after March, 1991 and he has assured us 
that it will not arise in future. I do not know 
whether he is a joyotishi to be able to say that. 
I do not know on what basis he has said that. I 
do not know whether he has read the horo-
scope of Rajya Sabha. I believe that it is only 
his presumption. 

With these words, in the end I would 
request the honourable Minister to consider 
the points which I have raised and I hope he 
will try to bring about the reform I have sug-
gested in some form or other so that Rajya 
Sabha is not treated different from Lok Sabha. 
And with this hope I do not wish to press the 
Bill. I once again hope that the House will 
have yet another occasion to have a fresh look 
at the suggestions underlying my proposal. 
Thank you once again. 

(Insertion of New        396                
Article 117A) 

THE VICE-CHAIRMAN (SHRI-MATI 
JAYANTHI NATARAJAN): Has he the 
leave of the House to withdraw  the Bill? 

SOME HON.   MEMBERS:   Yes. 

The Bill was, by leave, withdrawn. 

THE VICE-CHAIRMAN; Now, the 
Domestic Workers' (Conditions of Service) 
Bill, 1990. Dr. Bapu Kal-date is to move. He 
is not here. The next one is the Prevention of 
Sexual Harassment of Women Employees at 
their Work Places Bill, 1990. It is to be 
moved by Smt. Kamla Sinha. She is not here. 
None of the Members is present here for his 
or her Private Member's Bill. So, if the 
honourable Members agree, I think we can 
take up the Railway Budget. 

Bafore we take up the Railway Budget, 
since there is no other Vice-Chairman present 
here, I would like to request, if the honourable 
Members agree, Shri Santosh Kumar Sahu to 
preside. 

The Vice-Chairman    (Shri Santosh 

Kumar Saha)  in the Chair. 

THE BUDGET    (RAILWAYS), 1993-

93—contd. 

THE   VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR SAHU): Now, Mr. V. 
Narayanasamy to speak on the Railway 
Budget. 

SHRI SANGH PRIYA GAUTAM (Uttar 
Pradesh): Sir, there is a small point which I 
want to make. There are no Members at all, 
there is no quorum, I think we can arjourn. 
as some parties not at all represented. 
(Interruptions) ... 

SHRI V. NARAYANASAMY (Pon- 

dicherry):   You see, we don't raise 

that issue in this House.  That is the 

convention. 

[RAJYA SABHA] 
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THE    VICE-CHAIRMAN (SHRI 
SANTOSH KUMAR  SAHU): We don't 
raise that issue in this House. Now, Mr. 
Narayanasamy to speak. 

SHRI V. NARAYANASAMY; Mr. Vice-
Chairman, Sir, I support the Railway Budget 
that has been pre-sstnced by the Railway 
Minister. 

Sir, the target that has been fixed for 
trerght is 335 million tonnes. This has been 
fixed after raising the current figure  by  17 
million tonnes. 

With regard to the passenger traffic, 
passenger traflic which was 4,072 million 
passengers as compared to the actual 
passenger traffic of 3,074 million passengers, 
has been increased by five per cent in the 
present proposal that has been given by the 
Finance Minister. The Annual Plan allocation 
has been raised from Rs.   5,325 crores to Rs. 
5,450 crores. 

In the Corporate Kan which they have 
prepared, they have to build up capacity to 
carry 370—400 billion net tonne kilometres 
of freight traffic, 310—330 billion passenger 
kilometres of non-suburban passenger traffic 
and 105—110 billion passenger kilometres of 
suburban passenger traffic and achieve a 
reduction by 15 per cent in the cost of 
transport in real terms. These are the 
proposals that have been given. It is also 
mentioned that they have to maintain the 
quality and reliability of passenger and freight 
service comparable to international standards 
and develop additional capacity with 
minimum capital investment. There is also a 
provision for depreciation. But, Sir, if you see 
whether passengers have been given the 
amenities as compared to the increase in 
passenger fares increase and freight charges 
increase, the position is static. Every year the 
passenger fares increase. Every year the fre-
ight charges increase. If you see new coaches 
for passengers' movement and new wagons 
for the purpose of moving the goods, the 
increase is practi- 

cally nil. From the corporate plan 
that was brougnt forward in the Sev 
enth Five Year Plan which the Rail 
ways wanted to implement, I see 
they have not qualitatively improved 
the position and they have not also 
concentrated on giving better passen 
ger service to persons who have been 
travelling. Sir, if you see the figures 
available, the passenger additional re 
venue mobilization was not there in 
1987-88 and 1989-90. But in other 
years, the additonal revenue mobili 
zation was Rs. 599 crores in the year 
1988-89 but in 1990-91 it was Re. 882 
crores. But wagons and coaches were 
not according to the renvenue that 
the Railways get from the passenger 
traffic and the goods movement. Sir, 
we have two manufacturing units. 
One is at Perambur and the other at 
Kapurthala. The Minister also said in 
this House that about 2000 coaches 
they are producing every year. They 
are not able to cope up with the de 
mand from passengers. Sir, on the 
priority areas the Railways have to 
concentrate. But I find, Sir, the con 
centration "of the Railways this year 
on 6000 kms. new lines.. 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN): Conversion. 

SHRI V. NARAYANASAMY: Yes 
conversion, from metre guage to broad 
gauge. That will generate employment. And 
the Railways are proud of saying that. Sir, 
apart from that, if you go through the entire 
Budget papers, you find no new railway sta-
tion no new platform. The provision for extra 
amenities is Rs. 50 crores... (Interruptions) I 
am subject to correction. This provision has 
been given by them. 

[The Vice-Chairman (Shri Bhaskar 
Annaji Masedkar) in the Chair.] 

The Minister says in his speech that there 
is 20 per cent increase in the first class 2-tier 
AC and other upper classes. Sir, if you arrive 
at the figure, for the second class fare, it may 



 

come roughly to 15 or 16 per cent increase. If 
you calculate it according to the passenger-
kilometreage, on the ahorter routes, it may be 
a little less, but on the longer routes, the fare 
increase may come to 15 to 16 per cent " an 
average. The Minister claims the credit that 
the second class passengers have not been 
touched. It is only a jugglery of figures 
because from the figures which have been 
published in the newspapers, especially of the 
routes between Delhi and Madras. Delhi and 
Bombay, Delhi and Calcutta, if you calculate 
the figures, the increase goes to 15 to 16 per 
cent. Therefore, Sir, the increase is 
considerable even for the second class 
passengers. Therefore, the Minister's claiming 
credit that the second class passengers have 
been spared is not correct. 

Then, Sir, about the Konkan Rail 
way, Member after Member is rais 
ing this issue. The Konkan Railway 
is pending for a long time. The Mem 
bers have been saying that this Kon 
kan Railway will definitely reduce 
the time of travel from the southern 
parts of the country to Bombay. Ap 
art from that, it will cover 3 to 4 
States. Sir, they have also floated 
bonds for about Rs. 2,000 crores, and 
four States have been asked to. take a 
mega share in that. Sir, every year, 
an allocation of Rs. 50 crores is made 
for this Konkan Railway by the Rail 
way Ministry. Last year, it was Rs. 
5Q crores and this year also, it is only 
Rs 50 crores. There is some difficulty 
in Goa about the Konkan Railway be 
cause it has to pass through the hin 
terland, and our hon. friend from Goa 
will refer to that point. Sir, at this 
rate, the Railways are not going to 
contribute more for the purpose of 
developing this Konkan Railway, 
When they mobilise • the resources 
from the public, when the States 
have to contribute funds when the 
States have to mobilise resources, 
what is the difficulty for the Railways 
to start work immediately on this 
Konkan Railway? Sir, this project 
was started two years back with all 
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the fanfare by Mr. George Fernandes when he 
was the Railway Minister. I don't think it is 
given so much importance after that. Every 
Railway Minister, one after the other, comes 
with the reply that they do not have the 
financial resources and that the Planning 
Commission has not allocated the funds. This 
is. the reply that is given by them. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR)-Are  
you doubting that reply? 

SHRI V. NARAYANASAMY: I 
doubt their reply because they give funds 
elsewhere for the purpose of having the 
railways within their States. 

SHRI H. HANUMANTHAPPA Kar. 
nataka):  He  is not doubting. He 
wants some improvement on that. 

THE VICE-CHAIRMAN (SHRI BH-
ASKAR ANNAJI MASODKAR): On the 
reply? 

\ SHRI V. NARAYANASAMY: I want that 
the work should be taken up on a war_footing 
because that is going to develop industries in 
that area. Sir, the Minister knows the area. 
Earlier also, he was a Minister. Now also he is 
the Railway Minister. He knows the area. 
Most of the area is on the ghat line. Apart 
from that. Sir, as you know, for the movement 
of raw materials, for the movement of finished 
goods and also for a number of services, 
people from the southern parts of the country 
have to go to Bombay. Whether it is the goods 
movement or the passenger traffic, we find the 
density more there when compared to other 
important destinations. Sir, the Konkan 
Railway was initiated by the Railway Minister 
in the Janata Dal Government. When it is 
going to help people we have to support it, we 
have to complete it early. We have to give 
importance to it and the Railway Minister has 
to consider that when the States are prepared 
to cooperate, the Railway Ministry must 
coordinate and take up the work immediately.   
The   Minister   should   call 
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the Chief Ministers of various States. The 
Government cannot take the plea of constraint 
of resources because the people are prepared 
to contribute to the railway bonds and the 
State Governments and the Railway Ministry 
can mobilise enough resources for that 
purpose. People are suffering because of non-
completion of the work on the Konkan 
Railway. Therefore I want the Railway 
Minister to consider it on  a war footing. 

Then I come to road-rail link. 
Whenever we design a railway sys 
tem within the city, whether it is in 
Calcutta,or Bombay or Madras or 
Delhi, we must see that it is linked to 
important places by road. What is 
happening now is, we have the rail 
way system in Delhi; we have it in 
Calcutta also and in Madras. But if 
this system is linked by road to 
important places, it will be very convenient 
for the travelling public. 

In Madras, every year they allocate 
about 10 crores or 15 crores for a line 
of 18 Kms from Luz Corner to Paris 
Corner. Sixteen years back, this pro 
ject was proposed. But not even five 
per cent of the work has been done. 
The reason given is that the State 
Government has not paid its contribu 
tion. Scarcity of funds is such a 
phenomenon which the Railway Min 
istry have not been able to cope with, 
and the poor commuters have to 
suffer. If you see the conditions in 
the metropolitan cities like Madras 
and Calcutta and Bombay, you 
can find how the commuters 
move and how the people suffer on 
account of lack of transportation faci 
lity. The condition in Delhi is still 
worse. Therefore, while planning a 
scheme like this. we must consider 
how the railway system can be con 
nected by important road centres 
within the city limits.... 

SHRI H. HANUMANTHAPPA: You 

mean railways should connect! 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): He is 
supplying you the words. 

SHRI V. NARAYANASAMY: I said the 
same thing. He is only prompting me and also 
the Railway Minister. 

The railway system within a city 
should be designed in such a way 
that the people coming from a dis 
tance should be able to have road 
transport facility immediately they 
arrive. It should be planned in such 
a manner. 

SHRI H. HANUMANTHAPPA: As long 
as he does not touch Cauvery, I will support 
him.   

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
Fortunately, Cauvery is not covered by this 
discussion. 

SHRI V. NARAYANASAMY: Therefore, 
rail-road link system is a must and the hon. 
Minister has to bear it in mind. 

As I have already said, full capa 
city of the wagons is not utilised. 
Hon. Members have given figures 
about China. China has the second 
largest railway system in the world. 
But they do not have that high tech 
nology like Japan or the U.S. or 
other western countries. But they 
have a little improved technology 
compared to India. Whether in the 
matter of movement of passengers or 
movement of goods, utilisation of 
wagons and coaches is better in China 
compared to India, with the same in-
frastructure. The hon. Minister may be aware 
that in India if it takes seven days to unload 
certain items from a wagon, in China it takes 
only four days. There is optimum utilisation 
of wagons as far as the movement of goods in 
China is concerned. It is efficiently done. I 
want that the same efficiency should be there 
in the case of our Railways. 
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Then, Sir, I have a serious complaint 
against both the Railway Ministers. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): Both?   
Not against  the Railways? 

SHRI V. NARAYANASAMY: Be 
cause I have already talked about 
the Railways, I now come to the 
Ministers. 

SHRI H. HANUMANTHAPPA : They are 
giving good biryani. 

SHRI V. NARAYANASAMY: Taking 
care of the Members of Parliament will not 
do. They have to take care of the people. That 
is the point. 

Sir, besides Delhi, there are three 
other metropolitan cities, namely, 
Calcutta, Bombay and Madras. Now, 
Calcutta and Bombay have been con 
nected to Delhi by Rajdhani Ex 
presses. Only to Madras, the Rajdhani 
Express has not been introduced. 
(Interruptions) A Rajdhani Express. 
to Madras is a must. This is because, 
the two trains which are there are 
running to full capacity. One 
train     takes .40     hours and   the 

other train takes 36 hours. The distance is 
2190 kms. The distance between Delhi and 
Calcutta, and between Delhi and Bombay, is 
about 1300 kms. only. As I said, the two trains 
to Madras, i.e. the GT Express and the Tamil 
Nadu Express, are running to full capacity. 
We have been demanding for the last ten years 
a Rajdhani train from Delhi to Madras. 
(Interruptions) Sir, I have no complaint 
against the Minister on his proposal to 
introduce a Rajdhani train to Hyderabad and 
Banaglore. I am not complaining against that. 
But I have one complaint. The demand for a 
Rajdhani Express between Delhi and Madras, 
which we have been making for the last ten 
years, has not been acceded to. I have been 
raising this  question  every  Session. 

Two replies were given by the Minister. One 
was that the route has not been electrified. 
This was one reply. The other was that the 
track on which these trains are running.... • 
SHRI H. HANUMANTHAPPA: It is 
overloaded. 

SHRI V. NARAYANASAMY: It is not 
overloaded. It is said that the track cannot 
withstand high speed. These were the reasons 
given. One reason given by the hon. Minister 
goes because he Delhi-Madras route is 
electrified now. This was completed about 
four-five months back. The second aspect is, 
when the Rajdhani Express to Bangalore is 
introduced, it will go  up to Vijayawada. 

SHRI H. HANUMANTHAPPA: I have no 
objection if he goes to Madras from 
Bangalore. After all, he has to reach Madras. 
What does it matter, whether he goes to 
Madras via Se-cunderabad or via Bangalore? 

SHRI V. NARAYANASAMY: What is 
wrong if the train goes to Madras and then to 
Bangalore? 

SHRI H. HANUMANTHAPPA: It is 
foolishness, going down and coming up. 

SHRI V. NARAYANASAMY: But it is 
foolishness on my part to travel to Bangalore 
and then come to Madras. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): If you 
fight, no body will get it. 

SHRI H. HANUMANTHAPPA: I 
concede. 

SHRI V. NARAYANASAMY: I do not 
want to encroach on his jurisdiction. 

SHRI H. HANUMANTHAPPA: 

Please.  
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SHRI V. NARAYANASAMY: My only 
point is that when the other two metropolitan 
cities have been connected to Delhi by 
Rajdhani, and when it is possible to connect 
the third, i.e. Madras to Delhi, why have you 
done that? As far as the strengthening of the 
track is concerned, the train goes up to 
Vijaya-wada. From there, it is only six-seven 
hours journey to Madras. (Interruptions) I 
want a categorical assurance from the hon. 
Minister. He should make an announcement 
on the floor of the House as to when they are 
going to introduce the Rajdhani Express 
between Delhi and Madras. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): What 
about Hanumanthappaji? 

SHRI V. NARAYANASAMY: Let him 
raise it. He is going to speak. Let him raise 
that point. 

THE VICE.CHAIRMAN (SHRI 
EHASKAR ANNAJI MASODKAR): He is 
not going to speak. He is merely prompting 
you. Mr. Hanu-manthappa's name is not 
there. 

SHRI H. HANUMANTHAPPA: Instead 
of waiting, that would be easy. 

SHRI V. NARAYANASAMY: I will not 
agree. 

SHRI H. HANUMANTHAPPA: You will 
never agree. 

THE VICE-CHAIRMAN (SHRI-
BHASKAR ANNAJI MASODKAR): Is it 
not for the Minister to find out? 

SHRI       V.       NARAYANASAMY: . 
The Minister should   justify first be 
fore telling us that the train can go 
up to Bangalore and then come    to 
Madras.  

About strengthening the track, the hon. 
Minister should give an assurance on the 
floor of the House be- 

cause there is a general complaint from the 
people who are coming from southern States, 
especially Tamil Nadu, that Tamil Nadu has 
been neglected for a long time by the 
Railways.     (Interruptions). 

THE      VICE-CHAIRMAN      (SHRI 
BHASKAR ANNAJI    MASODKAR): . Now 
Shrimati    Jayanthi    has    also joined you. 

SHRI V. NARAYANASAMY: That is 
because she is also a sufferer. (Interruptions). 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): Now 
don't make Railways to be Cauveri. 

SHRI V. NARAYANASAMY: He is free 
to argue. 

SHRI H. HANUMANTHAPPA. The 
question of sufferer does not arise because 
Madras train was there for so many years 
(Interruptions). I am prompting. 

SHRI V. NARAYANASAMY: If you 

want, you can speak. 

Now I will take an example of a small 

State, Kerala. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): Now 
you reach your conclusion. 

SHRI V. NARAYANASAMY: I have got 

two or three points to make. Then I will 

conclude. 

Kerala is adjacent to the State of Tamil 
Nadu so far as railway system is concerned. 

SHRI H. HANUMANTHAPPA: It is well 

knit. 

SHRI V. NARAYANASAMY: It is not 
well knit. Let us compare it with Karnataka. 
It is not well knit. We have only one broad 
guage line which between Madras and Tri. 
vandrum. 



 

[Shri V. Narayanasamy] 

The other is only a metre guage. But Sir, in 
Kerala all the important stations have been 
connected by broad gauge line. Several time 
we have raised the issue of Dindigul to 
Maniyachi and Madurai line. They wanted 
another traek. Even during the last budget 
session we have raised this issue. It is a 
burning problem there. Tamil Nadu is the 
southernmost part of the country and there is 
a feeling that this part has been neglected by 
the Railways. This feeling should not be 
there. How much money is the Railways 
earning from Tamil Nadu from' the move-
ment of goods and passenger traffic? To that 
extent, what is the development that they 
have carried out there? Let the hon. Railway 
Minister reply to this. 

The general grievance that Tamil Nadu has 
been neglected by Railways for a) long time 
has been proved by only factor and that is, so 
far Rajdhani Express has not been introduced 
for Madras in spite of the fact that the other 
two metropolis cities have been connected. 
So, I urge upon the hon. Railway Minister to 
come forward and announce on the floor of 
the House that Rajdhani Express will be 
introduced for Madras. 

Coming to my own State, we had 
Pondicherry Express which was running 
between Pondicherry to Madras in the 
morning and in the evening it returned from 
Madras. We had another night train between 
Pondicherry to Madras and the one from 
Madras to Pondicherry. A lot of tourists are 
coming. People from North come to have 
darshana of Aurobindo Ashram, to have a 
look at the French architecture. Tourist inflow 
is there. Foreigners are also coming. But the 
people who come from the North and the 
foreigners prefer the train journey to road 
transport. It was introduced in 1980. In 1983 
that Pandicherry Express was discontinued.    
I wrote fetter to 
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the hon. Minister. The reply from the hon. 
Minister was, "It is economically not' viable." 
That was the reply given. Sir, the hon. 
Minister has to see that the Railways should 
not consider only the profit motive as the 
main consideration for the purpose of serving 
the travelling public. They are important State 
capitals, Madras and Pondicherry. The goods 
movement is there, and the passenger traffic 
picks up from Villupuram to Madras. So, 
from Pondicherry to Villupuram, though the 
passenger movement was not much, it was 
not vacant. From Villipuram to Madras it 
collect passengers. Moreover commuters go 
there, the people who are working in the 
offices go there. Thereofre, this was an ideal 
train But it was discontinued, on the ground 
that the income was not sufficient. 

/ 

Sir, I gave a proposal also that in 
stead of having a separate train bet 
ween Pondicherry and Madras, you 
start one train in the morning from 
Pondicherry to Villupuram and con 
nect its bogies to on-going trains to 
Madras. While retumnig have the 
same system so that you do not 
have a separate train between Pon 
dicherry and Madras and the pur 
pose will also be served. I wrote to 
the Minister. So for, there is nore. 
ply forthcoming from the hon. Mini 
ster. For the persons who are 
going to factories and also the office- 
goers, commuters, the train 
service is a must. No doubt, 
the road-link is perfect there. I 
agree with the hon Minister that the 
road-link is there. But all the people 
are not using the road-link between 
Pondicherry and Madrass. There 
fore, Sir, I request the hon. Minister 
to reconsider the issue, the proposal, 
the alternate proposal which I have 
given for connecting the train, for 
having a train between Pondicherry 
and Villupuram and connecting bo 
gies from Villupuram to Madras, to 
the on-going train and having the 
same  system for the  incoming 
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for the purpose of satisfying the demandds of 
the  people of Pondi-cherry   and  the  
adjoining  region. 

Pondicherry is an industrially 
developing place. We have to get raw 
materials from Bangalore. We are 
getting vegetables from Bangalore. 
We are sending our finished products 
from our State to Bangalore. More 
over, we are getting a lot of consi 
gnments by ship, which are unload 
ed at the Pondicherry Port. There 
fore, I wanted railway connection 
between Pondicherry and Bangalore 
via Salem. I received a reply from 
the hon. Minister that a survey was 
being done and that the Minister 
would inform me after the survey 
was over. I thought, pasitively the 
Ministry was considering the propo 
sal. I wrote to the previous Railway" 
Minister, not the present Railway 
Minister. But I have not reecived 
any reply so far. The fate of my 
letter is not known so far. Whether 
the proposal is still pending, after the 
survey what the result was, nothing 
is known. If both the industrial 
centres are connected, the areas in 
and around will be developed. 
Moreover, North Arcot areas and 
South Arcot areas through which the 
Dharmapuri District railway line 
goes,, are all backward regions. They 
have to connect the backward 
regions also. Some industries are 
also coming up in the adioining areas 
in South Arcot and North Arcot. 
Therefore. the      railway     service 
should cater to the demands of the persons 
who would start industries in those areas. 
Therefore, I request the hon. Railway 
Minister to consider that proposal. 

The final point I would like to submit to the 
hon. Minister is this. The Minister has 
brought two schemes. One is the "Own Your 
Wagon". On the day when the Minister was 
replying there was no clear-cut reply from the 
hon. Minister to how that sehcme is to be 
implemented, whether the     industry    has to 
own the 
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wagon or you are going to give the wagon to 
them and they will use it for their purposes. I 
want a clarification on this. 

Then there is a very strong rumour, and it 
has appeared in the papers also the Railway 
Minister gove a Press statement also that the 
railway properties would be sold which is not 
being utilised will be sold. 

SHRI MALLIKARJUN: Sir, I have to 
make a clarification here. You see the hon. 
Member has put two important points in a 
different way. The first point I will answer 
later. The second one, I will answer first. 
Neither the Railway Minister nor the Railway 
administration has given anywhere any press 
statement or anything confirming that the 
Railway land will be sold. Not even one-
millionth inch of Railway land will be sould 
to anybody. We have surplus land, we want to 
exploit it so that we can mobilise some 
additional resources. Out of that whatever 
land we possess that will remain with the 
Railways for the future development of the 
Railways. 

The other point was about    "Own Your 
Wagon", It is not that we will give  it  to  the  
industry  or  somebody else  because  of the     
shortage of the wagons and    because there    
is a gap between the    demand    and    supply. 
The other day I made    it very clear 
categorically in     this     august House since 
there is    a gap    between    the demand and 
supply,    we may not be in a position to fill 
this gap because every year developmental 
plans come up. What we    have    proposed    
is, if any industry or    trade or an individual 
really    feels that for    whatever commodity 
that has to be transported, if he    procures    
the    wagon by investing his   money,    as he   
invests his money in an industry or trade, if 
that is added to our Railway pool. to our own    
rolling    stock,    our    own wagons, then 
whenever he places an indent, without any 
problem his in 
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dent will be fulfiiied. That means he will 
have no problem about the wagons. That is 
how indirectly it helps the industry, indirectly 
or directly it helps the economic growth of 
the country. So these two points I am making 
clear. 

SHRI H. HANUMANTHAPPA: Will the 
hon. Railway Minister coordinate this aspect 
with the Finance Ministry wherein this aspect 
can be considered with the financial in-
stitutions, with the industries and the trade?  
... (Interruptions)... 

SHRI MALLIKARJUN; I don't have to 
ask the Finance Ministry because the 
industrialists themselves know how to 
approach the financial institutions. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): So 
your final station has reached now. That was 
your final station. Now don't go back. 

SHRI V. NARAYANASAMY: Last point.       
There were rumours floating and the news 

was coming out that the Railways are going 
to sell the surplus land. I am very glad the 
Railway Minister has clarified that they are 
not going to sell it. He has given a categorical 
reply. I am very thank, ful to him. 

Now the Railways are going to lease out 
surplus land to mobilise additional resources. 
May I know ihe Minister what kind of 
scheme they are going to adopt for the pur-
pose of leasing out the surplus land? 

There is also news that for the manufacture 
of wagons and coaches, private industrialists 
are going to be invited. I do not know 
whether they are from our own country or 
from outside to meet the shortage of wagons 
and coaches. Did the Railways receive any 
proposal from any other country?    About    
three    years 

back, I visited Iraq. There, I found that our 
Railways had performed very well. Between 
Basra and another station, they had 
constructed a very good railway network 
there which was appreciated by the people of 
that country and also by foreigners who 
visited there. Therefore, our Railways have a 
very good name in the international field 
though not in India. 

SHRI H. HANUMANTHAPPA: In India 
also. 

SHRI V. NARAYANASAMY: They are 
not efficient here. That is my point. 

SHRI MALLIKARJUN:   They     are not 
efficient because they    have not . introduced a    
Rajdhani    Express to Madras. 

SHRI V. NARAYANASAMY: Our 
Railways would also provide them with 
locomotives and other infrastructures on a 
commercial basis. 

The third point is, they will also involve the 
private sector for high quality wheels and 
axles for importing which they depend upon 
foreign countries. That being the case, what is 
the response from other countries? And what 
is the response from the people who are 
willing to contribute and who would like to 
start  industries  within  the country? 

By and large, Sir, the Railway Budget is 
good. Apart from the deficiencies, 
shortcomings and the difficult-ties 
experienced by the people which I have 
explained, the hon. Minister may also kindly 
look into passenger amenities and improve 
them. This should be given priority. When 
they collect fares from passengers, it is the 
duty of the Railways to provide amenities to 
passengers. Sir, thir is a very vital point 
affecting the common man, I would like to 
say. People who travel by trains come and tell 
us—we ourselves travel and see—about the 
lack of proper amenities, This is especially so 
in the case 
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of people who travel by the second class. 
They are the worst sufferers Passengers in 
first class and air-con ditioned coaches are 
taken care of because the guard is there. But 
the people who travel by the second class are 
not even in a position to travel assured about 
their reservation. For instance, when the train 
starts at Delhi, everything is all right. But 
after running for eight hours or so, it stops at 
some station and reservation goes away. The 
reserved compartments are no more reserved. 
For, persions who have no reservation get 
into these compartments and occupy the seats 
or berths. There is no regulation by railway 
officials. Even coach managers are not there. 
The T.T.E, also does not come to examine 
them. Even the supply of food and water 
becomes doubtful. I do not water becomes 
dobtful. I do not cause many hon. Members 
have ex-plaine the position. My only request 
is that the hon. Minister has to give 
importance to passenger amenities, especially 
for passengers who travel by lower classes, 
who actually give a very good income for the 
Railways next to goods movement. I request 
the Railway Minister to have an overall 
perspective and improve the system. 

Lastly, apart from renewing the tracks, 
they should establish more railway stations 
and build more platforms. This part of the 
matter has been completely ignored in this 
Budget. 

I request the Railway Minister to consider 
all these suggestions. I hope that he will 
announce in this House about the Delhi-
Madras  Rajdhani Express while replying to 
my suggestions here. Thank you. 
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THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASOBKAR): How 
much time will you take? 

SHRI SANGH PRIYA GAUTAM: Sir-, 
only 10 minutes. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): Your 
time is already over. You con-elude in five 
minutes. 

SHRI SANGH     PRIYA GAUTAM: I will 
complete in five minutes. Generally     I     
don't     take     much time. 
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You never apply your mind. Whatever these 
bureaucrat and officers give in writing  you 
only read that 

Meaning thereby that you have failed in 
restoring the quality of. food that you serve in 
Railways. 

There will be no representation of these poor 
people at all. They will be deprived of their 
constitutional rights that have been, given to 
them under articles 15, 16 and 335 of the 
Indian    Constitution.    Do you want 
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I am thankful to you, Sir, for giving me 

time. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR!): 
Please conclude. 

 

The economy and employment have to 
run parallel, simultaneously. You 
cannot ignore employment. 

With these words, I thank you very 
much and I conclude. 

SHRI W. KULABIDHU SINGH 
(Manipur):  I want to say something. 

THE VICE CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): 
What do you want to say? 

SHRI W. KULABIDHU SINGH; It 
is about the problems of Manipur.      



 

 
THE VICE-CHAIRMAN (SHRI 

BHASKAR ANNAJI MASODKAR): You 
speak only for five minutes. 

SHRI W.    KULABIDHU     SINGH: Mr. 
Vice-Chairman, Sir, I thank you very much for 
giving me a few minutes to say something on 
this Railway     Budget     regarding     Manipur. 
Most  of the   hon.  Members do     not know 
the position of Manipur. Manipur is    a small 
tiny State having a population  of  only about     
19 lakhs. Even after '45 years of our Indepen-
dence,  Manipur is outside  the  Railway map of 
India.    Only in    March 1990, there was a 
railway      connection at Jiribam. Jiribam    is a 
small constituency out of 60 constituencies. 
There  are  60  Assembly   constituencies in 
Manipur. In March 1990 only, a railway line 
was formed at Jiribam. Since  the  Sixth  Five      
Year     Plan, there has been a proposal to 
connect Manipur by railway links with other 
States. But now, on the ground      of lack  of 
funds,  the work has      been abandoned an   
until now   it has not been taken up. We have a     
proposal showing that it can be connected th-
rough  Jiribum-Imphal  road.   Another is 
Lomding-Imphal road. These    two are the 
possible routes.  Of      course, Manipur is 
surrounded by hills   and hillocks and some 
expenditure has to be incurred in cutting the 
hills.    But the  importance   of development      
of the backward people should also   be looked 
into  by the  Central Government. Since the 
Sixth Plan period up till now the  Imphal    
Valley is not connected with the rest of the   
country with a rail link.    This morning one of 
our dear friends was speaking about some 
youths burning some effigies and demanding 
closure of    the schools and asking the teachers    
not to teach    Hindi on    the ground that 
Manipuri should also be included in the Eighth 
Schedule of the Constitution. In the Winter 
Session      I had made  a   Special     Mention  
in     this august House for inclusion of Mani- 
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puri in the Eighth    Schedule    of the 
Constitution and I was   telling    you 
that  our  youth  were getting restive 
and that violence may be restored to 
by the extremist youth organisations. 
One    of my complaints is that    our 
Government only listens to those agi 
tations  which   are     accompanied  by 
the  path of violence.     Our  Central 
Government does not give importance 
to  non-violent, peaceful,     demonstra 
tions and agitations. That is the rea 
son why our youth in Manipur since 
the '80s have resorted to the path of 
violence  in   the  form   of     extremist 
organisations.  And  we,  the  all-India 
parties, the national parties are afraid 
that the    position    of our all    India 
parties is at a low ebb and the region 
al parties and the  extremist organi 
sations are getting the upper     hand 
because of the neglect by the Centre 
in taking care of the welfare of. the 
backward people like those of Mani 
pur and other   north-eastern     State. 
I humbly submit, through you, to the 
Railway Minister  that  this  proposal 
for  linking the Imphal  Valley  with 
the rest of India by a railway     line 
should   be  given  importance.      This 
proposal may, of course, involve some 
expenditure  in cutting the hills  and 
hillocks, a few crores of rupees, but 
it  is necessary to  spend that money 
considering   the  importance  of      
region which has a border with Bur 
ma, with Bangladesh, and considering 
the  strategic position of this border 
State, this State, Manipur, should not 
be neglected,  should not be isolated, 
and it should be linked with       the 
mainstream of the Indian nationalism 
and I have been saying in this august 
House...............  

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): You 
can send your suggestions in writing to the 
Minister, and he will consider them. That will 
be better. Manipur is not being neglected. 
There must be some problem.... 

SHRI W. KULABIDHU SINGH: There 
has already been a proposal... 
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SHRI MALLIKARJUN; It is our laid down 
policy to stand by the development of the 
north-eastern region. For that very reason the 
railways have also been playing their role. 
We have carved out certain things, in spite of 
the resource crunch though, of course, it is a 
secondary thing. Primarily we have to see to 
the development of the backward regions 
where the North-Eastern Council also plays a 
role. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASOBKAR): That is 
the only point. He will take care of it. 

SHRI W. KULABIDHU SINGH: I will be 
very grateful for that. Thank you very much. 

SHRI     JOHN     F.    FERNANDES 
(Goa):  Mr.  Vice-Chairman,   I rise to 
support this Budget not     because it is 
customary 'for the Members of the Treasury 
Benches to   support  it and for the  
Opposition to oppose it    but because  this   
has   been   a      common man's Budget.  
The Budget will help not only the 
passengers but for    the first time the 
Railway Budget is going  to  create   
employment  for     the downtrodden people. 
It is mentioned in one of the proposals of the 
Railway Minister—15.4—that about 6,000 
kms.  of metre  gauge railway   track is    
proposed     to      be     converted      into 
broad gauge. It is said that this Budget is a 
watershed in that it       has given a new turn 
to our     economic system and development 
prorcess. It has been rightly said that this 
Budget is for the needy and not for the 
greedy. Sir, this Budget is anti-inflationary 
and this will certainly arrest and control the 
prices. The Minister has wisely exempted 
essential    commodities from the  increase  
in      the freight charges. In the General 
Budget, there is no increase in the prices 

of petroleum products. This will certainly 
help the Railways in not increasing their fuel 
bills. 

Coming to the main proposals of the 
Budget, the Minister has mentioned here that 
they will start new lines. I feel that it would be 
appropriate for the Government to see that 
these railway lines are equitably distributed 
throughout the country in the backward areas 
and not concentrated in certain sectors only 
where the railway system is already improved 
and well developed. I would like to request 
the Railway Minister to see that, if not in this 
year, at least in the next year, the thrust is laid 
on other areas which—just a-my colleague 
was just now mentioning about the North-
Eastern Region-are neglected. Take, for 
example, my own State of Goa. In a way, it is 
also a neglected one except for the 
controversial Konkan Railways. 

Sir,  the  Minister  has      mentioned about   
computerisation.   I   think   this is the 
computer age and we are just stepping into   the 
21st  Century. will  be   appropriate  if  every     
State is connected with a computer system. 
Certain States do not    have the computer 
system.   Now,     we  have     the Goa Express.  
But people cannot reserve their return journey    
accommodation. They have to come to     
Delhi, wait in the queue for    long,    waste 
their time and money and resources. So, I 
would request the    honourable Minister to see 
that every   State   is connected at least with 
one computer terminal. Moreover, to places 
like Goa' which is an international tourist des-
tination,  foreign  tourists come     and they 
have |got the Indrail tickets So, it would be 
better if these people are given this facility by 
the installation of computers. I hope the 
honourable Minister will take note of this sugg-
estion. 

Sir, I have to compliment the Minister again for 
his proposal        to privatize catering I  have to 
compli- ment him because    in certain trains, 

    especially in the Rajdhani     Express, 



 

catering is of a standard which is far better 
than what it is even in the airlines. So, by 
going in for further privatization, I feel the 
commuters will get more benefits and 
facilities. 

I would also request him to see that an 
element of hygiene is maintained in the 
railways, especially in the case of potable 
water, it will be in the interest of safety to 
health if potable water is carried from the 
main station itself rather, than from smaller 
stations. This is only from the point of view of 
hygiene. 

Sir, the Minister has also said that safety is 
not up to the mark, not up to the international 
standards and so we have these rail accidents. 
There is now the new element of terrorism. I 
would request the honourable Minister to see 
that travel insurance counters are started and 
operated at major railway stations so that the 
pass-negers can avail of the travel insurance 
facility as it is available at the airports. 

The honourable Minister has also 
brought in the new concept of "Own 
Your Wagon". There is a lot of min 
ing in Goa and the mining industry 
is in the private sector. The mineral 
ore is brought by road from the 
mining area and is dumped at the station. 
These yards are basically in the urban areas 
and this create a lot of air pollution. For want 
of wagons, this mineral ore is not transported 
at all for months and years from these 
dumping yards to the port areas. This addg  to  
the   pollution problem. 

The major thrust of the current Budget is on 
conversion of Metre Gauge into Broad Gauge. 
This is " a welcome step. .Unfortunately, out 
of 23,419 kms. the Minister has taken up only 
6,000. kms. for conversion in the Eighth Plan. 
They have not yet mentioned which area will 
be taken for this conversion: I have raised 
more than once that the port area should be 
given priority/because without the container 
system no port area can sur. vive in future. In 
Goa,      Marmagoa 

port is connected with the hinterland, the 
mainland, by metre gauge, and I hope the 
Minister will take this point and see that the 
industrial area where there is a lot of 
economic activity is given priority. I would 
like the hon. Minister to take it up on priority 
basis. 

Sir, coming to the next     proposal    
(he other day we were talking about 
model railway stations. Sir, India is a 
big country where we have a lot     of     
natural resources. We have a rich 
heritage. We have a lot of monuments. 
So I think it will be appropriate for 
the Minister and consult and coordin 
ate with the Tourism Ministry to 
improve and modernise outdated and 
obsolete stations. For example, Goa, 
which was built by the Portuguese, a 
colonial railway station, is there. No 
thing has been done to improve and 
morednise this station. I would- re- 
suest the hon. Minister to give prior 
ity to the tourist sector (Interrup. 
tions).                     . 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): What 
is this sound? 

SHRI JOHN F. FERNANDES: I dont 
think it is an engine, Sir! (Interruptions) 

I would request the hon. Minister to see that 
priority is given to develop mod railway 
stations on international tourist destinations. 
Like Goa there are many more. We have tem-
ples, forts and other places of tourist 
importance. Coming back to the Kon-kan 
railway, I had spoken off and on on  Konkan 
railway   (Interruptions) 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): What 
is this?. Mr. Fernandas, there is some sound 
which distracts attention of the Members 
(Interruptions).: 

SHRI JOHN F. FERNANDES: Sir, I have 
spoken more than once on Konkan railway. 
The Minister said that it is a dear project. It is 
more dear  to us. The railway also crosses the 
Min- 
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ister's State. It crosses four States: 
Maharashtra, Karnataka, Goa and 
Kerala. We have seen that there is a 
controversy generated only in Goa. 
But there is a reason for that. Hon. 
Minister _will be glad to know that 
only in Goa the original alignment 
has been changed, and from the main 
land, from the hinterland, for which 
the Konkan railway which was supp 
osed to develop the backward area in 
the hinterland, the railway has been 
diverted from the mainland and it is 
brought in coastline.. (Interruption.) I 
think the motive of the  friends from 
the Konkan Railway must have been 
two river bridges. We have two ma 
jor rivers in Goa, Zuari and Mandovi. 
And it is taking amout 5 or 6. ..(Inte 
rruption) for one bridge to complete 
which had collapsed last time. I won 
der how it will be possible, because it 
is reported in the Press that bridges 
on these rivers will not be possible. 
But in spite of that here is resistance 
from theKonkan railway to divert it 
to the hinterland, to the mainland. 
So when this controversy had cropped 
up, the Railway Ministry had appoin 
ted a one-man committee. This gentle 
men happened to be an ex-Chairman 
of the Railway Board, Mr. Menzis. I 
have already said that this railway 
line has been  diverted from the 
hinterland to the coastal area by the 
mining lobby in Goa. We have min 
eral ore in Goa. This land is owned 
by the Government. It is leased out to 
private miners and these people are 
just extracting mineral ore. I am 
happy the other day the Prime Min 
ister, while replying to the! Motion 
of Thanks on the President's Address 
mentioned that we should see and 
conserve our own material, and I 
think it will be appropriate to stop this mining 
industry in Goa, because they extract mineral 
ore and sell it at cheap rate, at a throw-away 
price, at 15 dollars per tonne to Japan. So, I 
feel that if we implement what the Prime 
Minister has said, this controversy will not 
arise. 

Sir, as I was talking about this one-man 
Committee of Mr. "Menzes,     this 

Mr. Menzes was appointed by .the 
Ministry to see the proposal of real 
ignment. And this Mr. Menzes—there 
are reports in the press also—happen 
ed to be a Director of the Goa Corbons, 
a concern owned by the mine-owners, 
one of the tope mine_owners in Goa. 
And when Mr. Menzes gave this re 
port there are three suggestions of 
this report, Sir, Mr. Menzes himself 
says that this not the proper thing, 
this should not be there, it should not 
be the other way, and it should be 
this way. So, that is the Mqnzes pro 
posal in this report of realignment in 
Goa. But again he goes against his 
own proposal. He says, "one of the en 
gineers from the Mining industry app_ 
ro ached me and said, please don't do 
it because' there is a belt of iron ore 
lying below that track." This was the 
main objection of Mr. Menzes. The 
second objection was that he also en 
countered a Forest officer who said, 
'don't bring the railway this way be 
cause the animals will not he able to 
cross the railway track.' So, just to 
proteet the mineral ore which are 
our natural resources and not to dis 
turb the sanctity of the animals, if 
the people in our State are divided 
by building in the so called Berlin 
Wall which was demolished in Eur 
ope, I don't think it will be a welcome 
step. ' 

Sir, the second point that I would like to say 
is about these two bridges. Sir, if the railways 
were taken straight from the north to south, 
there would have been no bridges; this railway 
would not have come on the two major rivers 
of Mandovi and Zuari. Again, I am told, Sir, 
that these two bridges are being allotted to the 
IFCON Construction where Mr. Menzes is one 
of the advisers. So, I think, it would not have 
been proper or ethical for Mr. Menzes take up 
this job of submitting any: report to the 
Government. I want the Government to 
reconsider this report, and the proposal 
suggested by Mr. Menzes; his ' own proposal, 
should be taken into consideration.  
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£Shri John F. Fernandes.] Sir,  I am again very 
grateful and thankful to the  hon.   Minister     
that despite an allocation of Rs. 30 crores, the  
Minister  was   kind   enough      to allot Rs.   
50  crores    additionally    to this  project.   
And   to   complete   this project, I feel, we 
should    avoid any controversy. People are 
agitated, this railway is meant for the people. 
Without people's    co-operation, no public 
project can be  a  success.  For about 5 or 6 
months, people are   on hunger strike.  Now 
they have resorted     to rail rokho'. And it is 
important that we have an narrow gauge train 
running from east to west which I have 
requested  for  conversion  into   broad gauge.  
If the movement of the railway stops,  our port 
work will hamper. So, I earnestly request the 
Railway Minister to see that the people's 
problems are alleviated, and the rail-Way is 
diverted    back to its original track,   the  
original  alignment  drawn by the   Railway   
authorities    twice because it will not   only 
develop the mining industry but it will also 
develop the industrial  area because    the 
original   alignment      passes   through the 
mining industry, The mining industry is lying 
to the  east  on     the western ghats, and the 
industrial belt is lying to the west of this 
railway. I  think,   both   the   industrial   
sectors will be  created to.     And,  Sir,     any 
primary student will tell you that a straight line 
is the shortest distance. If the railway is taken 
from the north to the  south  by   a  straight     
line,  I think, it will be very conducive   for the 
Railway Ministry to save    their money, and it 
will avoid a lot of controversy that has been 
generated. 

With these few words, Sir, I support this 
(Railway Budget. And I earnestly hope that 
the suggestion given  by me specially on the 
Konkan Railway will be reconsidered by the 
hon. Minister. 'Thank you, Sir. 

SHRI B. K. HARIPRASAD (Karnataka): 
Mri Vice Chairman, Sir,     I 

rise to support  the  Railway Budget presented 
by our Railway Minister. 

Sir, the Indian railway system is the biggest 
in Asia and the second biggest in the world, 
and the largest Departmental undertaking of 
the Government. Sir, no doubt, the Railways 
contribute a great deal for the economic 
growth of the country. Our cpuntry has so 
many diversities of caste, colour, creed and 
religion. The Railways in a way have played a 
vitel role in keeping the people from different 
parts of the country together. Though the 
Railway Ministry was headed by several 
leaders of Karnataka in the past, the statistics 
will amply reveal inadequate and 
disproportionate allocation of funds for 
development of railways in Kar-nataka. 

To begin with, the State does not 
have a Railway Zone. I strongly de 
mand setting up of the South-West 
Zone at Bangalore at the earliest. 
Even today several meter-gauge lines 
warrant upgradation to broad-gauge. 
In this regard I would like to say 
that although the hon. Minister for 
Railways, Shri Jaffer Sharief and 
also Shri Mallikarjun. have taken 
some major decisions for conversion 
of some of the major routes into 
broad gauge, specially in the back 
ward areas of Kamataka, still a lot 
more needs to be done. My friends 
here' may feel that Karnataka has 
got a higher share in this regard but 
I don't think it is so. Mr. Jaffer 
Sharief was Minister of State earlier. 
He brought in a lot of reforms in the 
railways, specially in Karnataka but, 
I don't think, whatever he has, done, 
now as a Cabinet Minister is suffi 
cient. I request the hon Minister to. 
consider opening of a zonal office- in. 
Bangalore. . 

In his budget speech, the Railway Minister 
has proposed to introduce Rajdhani Express. 
As a tradition, my friend and senior colleague, 
Mr, Natayanasamy; has demanded a shni- 
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lar Rajdhani Express, because al 
ways as a tradition he demans what 
ever is there in Karnataka. Whether 
it is Cauvery, or whether it is provi 
sion of train service, or anything 
else, he wants a share. Sir, for your 
kind information, Kamataka is a 
State which has been totally negelect 
ed right from 1956. Sir, from Delhi to 
Bangalore, it takes 42 houns. Normal 
ly the train is late by 3 or i hours 
and thus it takes 45 hours to reach 
Bengalore from Delhi, whereas 
Tamil Nadu Express takes 32 hours 
from Delhi to Madras 

SHRIMATI     JAYANTHI      NATA-

RAJAN (Tamil Nadu): No, 40 hours. 

SHRI B. K. HARIPRASAD: They have got 
Grant Trunk Express, Tamil Nadu Express 
and I do not know why Mr. Narayanasamy is 
feeling jealous about Rajdhani Express which 
reaches Bangalore via Sceun-derabad. I don't 
mind, as said by our senior colleague, Mr 
Hanumanthappa, if the train goes from 
Bangalore to Madras. 

SHRI SANGH    PR1YA GAUATM: 

With  your  permission,   Sir,   I  would 

say since the Railway Minister is here, I 
would say one thing: 

 

SHRI B. K. HARIPRASAD: Rajdhani 
Express is a commendable Service which 
would drasticaly reduce travel time between 
North and South. But uratortutaately the 
Railway Minister has introduced only weekly 
Rajdhani service to Bangalore or Se-
cunderabad. It will not be helpful for the 
people in that region. I, there-tore, sincerely 
request the hon, Min-isteu of Railways to 
introduce a daily Rajdhani Express from 
Delhi Bangalore. 

SHRIMATI JAYANTHI NATA-RAJAN: 
He has gone. 

SHRI B. K. HARIPRASAD. If it is done, 
the hardship faced by the people of this 
region would be solved, to some extent. 

I am glad that the Railways have assigned a 
very high priority to elec-trification to reduce 
our dependence on scarce petroleum-based 
energy. In this context, while thanking the 
hon Minister for speeding up the conversion 
of Mysore-Bangalore me-t.re gauge line into 
broad gauge line, I would request him to take 
up, simultaneously, the electrification of the 
Mysore Bangalore line. A number of people 
travel from Mysore to Bangalore daily 'for 
their work and get back to Mysore. It is a very 
tedious journey by road or by the metre gauge 
train. Therefore, it will be more helpful to the 
people of Mysore and Bangalore if it is 
electrified, at the earliest. 

I congratulate the hon. Minister on the 
historic decision taken by him This is in 
regard to the proposal to convert 6,000 kms. 
into broad gauge in the Eighth Plan period. 
Earlier, I was told—I am subject to correc-
tion—they used to convert just 100 kms. in a 
year in respect of the whole country. This 
means, In a whole Plan period, it will be just 
500 kms. Therefore, it is a very historic 
decision which has been taken, that 6,000 
kms. will be converted into broad gauge 
during the Eighth Plan 
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period.   For   this,  I  would  like     to thank 
our leader, hon. Prime Minis-;ter,  Shii 
Narasimha Rao,  and    also both the  Railway 
Ministers. 

 Sir, it is very unfortunate that in 
the Plan outlay, nothing has been 
allocated to the metropolitan trans 
port project in Bangalore city. As 
you are aware, Bangalore is one of 
the faster-growing cities in the whole 
of South-East Asia. In 1972, the popu 
lation was 16 lakhs. Now, because 
of various reasons, because of the 
prorblem of security, etc., a lot of 
people from the North-people from, 
Tamil Nadu also—have migrated to 
Bangalore, raising the population 
from 16 lakhs to 50 lakhs, within a 
span of ten years. You can imagine 
the hardship faced by the people 
who are living in and around Banga 
lore city. The internal transport is 
borrible. Unless the Railways come to 
the rescue of the people of this 
beautiful city, life will 
become difficult for the people. 
Therefore,  I would request the hon. 

Minister to consider, the establishment of a 
ring railway or a circular railway, at the 
earliest. I also request the hon Minister to 
include a proposal to introduce a metro 
railway in Bangalore city. With these obser-
vations, I thank the hon. Minister for giving 
us.... 

SHRI M. VINCENT (Tamil Nadu): A 

ksrnataka Budget. 

SHRI B. K. HARIPRASAD: Not 
Karnataka Budget. Almost a South Indian 
Budget.  Thank you. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR): The 
discussion remains inconclusive. It will 
continue on the 16th. The House is now 
adjourned. We will meet again at 11 a.m. on 
Monday, the  16th March. 

The House then adjourned at 
fifty-nine minutes past five of the 
clock, till eleven of the clock on 
Monday, the 16th March, 1992. 


